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Coram: Hon'ble Ms. Bidisha Banerjee, Judicial Member ‘
‘Hon’ble Mr. Tarun Shridhar, Administrative Member

Anjan Pal,
Son of Bishnu Pada Pal,
Aged about 58 years,
Worked as Senior Accountant,
Under Control Respondentno. 3,
, Residing at 5 No. Dashurathi Dey Lane,
Howrah — 711 102.
) ‘ ... Applicant (in O.A. No. 383/2020)
Parimal Das :
S/o Pran Gopal Das,
Aged about 61 years,
Worked as Sr. Accountant,.
Under Control Respondent No.3,
- Residing-at 2, South Purbachal Road,
. Kolkata-700078. )
... Applicant (in O.A. No. 387/2020)
Nabin Chandra Mondal , '
S/o Late Jatindra Nath Mondal,
Aged about 61 years,
Worked as Sr. Accountant,.
Under Control Respondent No.3,
Residing at Vill-Purba Duragapur, PS-Falta,
“South 24 Parganas, PiN-743504.
... Applicant {(in O.A. No. 388/2020)
Kamal Chaudhuri -
S/o Late.Sailendra Bh. Chaudhuri,
Aged about 61 years,
Worked as Sr. Accountant,
Under Control Respondent No.3,
Residingat 22+24/6/A, F.D.Road,
Mallickpara, Serampore, -
Dist- Hooghly.
;.. Applicant {in O.A. No. 389/2020)
Subhas Chattopadhyay
S/o Late Narayan Mohan Chattopadhyay,
Aged about 57 years,
Worked as Sr. Accountant,
Under Controf Respondent No.3,
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Residing at 277, Tarunpally, Barasat,
Dist- North 24 Parganas, PINZ700124.
... Applicant (in O.A. No. 390/2020)

Chandan Kumar Das
S/o Hemendra Ch. Das,
Aged about 61 years,
Worked as Sr. Accountant,
Under Control Respondent No.3,
Residing at Kowgachi, Vibekananda Nagar
(near.Nabani Club), Shyamnagar-743127.

... Applicant (in.0.A. No. 391/2020)
Sucheta Saha -
D/o Late Bholanath Maity,
Aged about 56 years,
Worked as Sr. Accountant,
Under Control Respondent.No.3,
Residing at.27, Chittaranjan Park,

". Jadavpur, Kolkata-700032.

... Applicant (in O.A. No. 581/2020)
Pradip Kumar Saha
S/o Late Anil Kumar Saha,
Aged about 53 years,

‘Worked as Sr. Accountant,
. Under Control Respondent No.3,

Residing at Manikpur, Manas Bhumi,
PO- ltalgacha, Kolkata-700079.
... Applicant {in O.A. No. 582/2020)
Sanat Kumar Mondal
S/o Late Jyotish Ch. Mandal,
Aged about 55 years,
Worked as Sr. Accountant,
Under Control RespondentNo.3,
Residing at:Badanpur, Palta,
PO- Bengal Enamel, 24 Parganas {North).
... Applicant (in O.A. No. 583/2020)
Md. Jasimuddin
S/o Md. Hossain Ali,
Aged about 56 years,
Worked as Sr. Accountant, -
Under Control RespondentiNo.3,
Residing-at DD-38, Narayantala East Baguiati,
Kolkata-700159. ' .
... Applicant (in O.A. No. 584/2020)
Rita Chowdhury
D/o Late C.R.Chakraborty,
Aged about 52 years,
Worked as Sr. Accountant,
Under Control Respondent No.3,
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. Residing at 70/1, Sister Nivedita Road,
7 Thakurpukur, Kolkata-700063:-
... Applicant (in O.A. No. 585/2020)
Supriya Chakraborty
S/o Late Ranjir Kumar Chakraborty,
Aged about 58 years,
Worked as Sr. Accountant,
Under Control Respondent No.3,
Residing at 16/5 Nabanaritolai1® bye Lane,
Baksara, Howrah-711110.
... Applicant (in O.A. No. 586/2020})

“Salil Kumar Som
S/o Late Badorika Nath Som, .
. Aged about 56 years, '
Worked as Sr. Accountant,
Under Control Respondent No.3,
Residing at 128/A Baruipara kane,
PO- Chatra, Serampore,
Hooghly-712204. : _
‘ ... Applicant (in O.A. No. 587/2020)
Manas Kumar Sarkar '
S/o Late Mathura Gopal Sarkar,
Aged about 57 years,
Worked as Sr. Accountant,
Under Control Respondent No.3,
Residing at 220/17, SambhuiDasgupta Sarani,
PO- Bhadrakali, Dist- Hooghly:
... Applicant {(in O.A. No. 593/2020)
Swapan Kumar De ' :
S/o Late Balailal De,
Aged about 61 years,
Worked as Sr. Accountant,
Under Control Respondent No.3,
Residing at Vill+PO- Sitakunduy,
PS- Baruipur, Dist- 24 Parganas (S). :
... Applicant (in O:A. No. 594/2020}
Samir Kumar Das
S/o Ajit Kuar Das,
Aged about 57 years,
Worked as Sr. Accountant,
Under Control Respondent No.3,
Residing at 71, Banerjee Bagan Lane,
PO- Salkia, Howrah-711106. ,
~ ..:Applicant (in O.A. No. 595/2020)

Versus

1. Union of india,

I
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through the Secretary,

Ministry of Communication :
Department of Post, Dak Bhawan,
New Dethi-110001.

2. The Chief Post Master General,
Yogayog Bhawan, C.R. Avenue,
Kolkata—700012.

3. The General Manager

{Postal Accounts & Finance),

West Bengal Postal Circle,

P-36 C R Avenue, Yogayog Bhawan,
Kolkata — 700 012.

4. Assistant Accounts Officer;
Admn-iil Section,

Office of the General Manager
(Postal Accounts & Finance),
West Bengal Postal Circle,

‘P-36 C R Avenue, Yogayog Bhawan,

Kolkata — 700 012.

5. Sri Kripasindhu Mandal,

Working as Senior Accountant,

.0/o the General Manager -

{(Postal Accounts & Finance)

Waest Bengal Postal Circle);

P-36 C R Avenue, Yogayog:Bhawan,
Kolkata - 700 012.

6. Sri Biswajit Biswas,

Working as Senior Accountant,

- O/o the General Manager.

(Postal Accounts & Finance)

.- West Bengal Postal Circle),
" P-36 C R'Avenue, Yogayog Bhawan,

Kolkata ~ 700 012.

7. Sri Swapan Bandyopadhyay,

: Working as Senior Accountant,

For the Applicants

O/o the General-Manager
(Postal Accounts & Finance)
West Bengal Postal Circle),
P-36 C R Avenue, Yogayog Bhawan,
Kolkata — 700 012.

584, 585, 586,.587, 593,594 & 595 of 2620

weeeeer RESPONdents

-+ Mr. A.Chakraborty & Ms. P.Mondal, Counsel
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For the Respondents  : Mr. P.N.Sharma, Ms. P.Goswami & Ms. D.Nag, Counsel
(in their respective O:As.)

ORDER({OQral

BIDISHA BANERJEE, MEMBER (J):

Since identical pleas have been raised and identical relief has been claimed,

all the matters are taken up analogously for hearing to be disposed of by a
‘common order. For the sake of brevity, facts in O.A.No. 383/2020 are delineated .

and discussed hereunder:

2. The applicant, in this O.A., has assailedithe order dated 30.04.2019, which
is extracted hereunder for clarity:

“No.9/Pay Fixation/Stepping Up/MACP/Admn.Ili-64-133 Dated: 30/04/2019

To
Sri Anjan Pal, SA
Book-! Section,

Subject: Prayer for Stepping:up of Pay i.r.t/ MACP of junior.

In response to your representation submittedxon 04/03/2019, it is
intimated that as per item No. 10 of DOPT OM under MACP Scheme along
with Para 20 of Annexure | vide no. 35034/3/2008-Estt.(P) dated -
19/05/2009 explained,. “Financial up-gradation under MACPS shall be
purely personal to the employee and shall have no relevance to his
seniority position. As such, there shall be no additional financial up-
gradation for the senior employees on the ground thot the junior
employee in the grade has got higher pay/grade pay under MACPS.”

In this connection, there is no scope for stepping up of pay of the senior
employees in respect to financial up-gradation under MACP of the junior
officials.

This issues with the approval of the GM(PAF), Kolkata.

Asstt. Accounts Officer
Admn.lli Section”

3. Aggrieved with the above order, applicant has sought for the following
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refiefs:

“8.I. Office Order no. 9/Pay Fixation/Stepping up/ MACP/Admn.
111-64-133 dated 30.04.2019 issued by the Assistant Accounts Office
Admn. lif section cannot be sustained in the eye of law and the same -
may be quashed.

i An order do issued directing the respondents to grant pay
parity by equalizing the basic pay of the applicant from the date of

_private respondent was given the higher pay in the same rank and
also grant arrears.”

4. Héard Ld. Counsels for both the parties and examined the documents on
record.
5. At hearing, Ld. Counsel for the applicént.would place a decision of fhis
Tribunal in O.A.Né. 402/2020 filed by an applicant from the same department as
the present applicant, dissatisfied with the order dated 13.04.2019 issued by the
"Assistant Accounts Officer, Admin.lll Section, alike the present applicant. This
Tribunat having noted the decision in O.A. 2124/2011, a matter decided by the

Principal Bench, passed the following orders::’

7. However, appreciating his legitimate grievance, we permit
the applicant to prefer a. comprehensive representation to the
respondent authorities citing the decisions supra, within a period of
four weeks from the date of receipt of a copy of this order to seek
benefit of the decisions, which, if preferred shall be considered in
the light of the decisions and disposed of by the respondent
authorities with a reasoned and speaking order in terms of the said
decisions within a further period of 2 months. In the event that
nothing else'stands in therway, the applicant shall be extended the
benefit of the said decisions within the time frame.”

6.. . Ld. Counsel forthe applicant would submit that he would be fairly satisfied

if an identical direction is issued.
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7. Ld. Counsel for the respondents wouid bripg to our notice a decision
- rendered by a Larger Bench of Apex Court in Union of India & Ors. Vs.
M.V.Mohanan -Nair {Civil Appeal- No. 2016/2020 -arising "out of SLP(C) No.
21803/2@14). Ld. Counsel would submit that the issue whether thé seh’io'r'

employees are entitled to stepping up of their Grade Pay at par with the Grade

Pay of -their juniors, who were getting higher Grade Pay on account of

‘implementation of MACP Schemejyhas been decided by the Apex Court.

8. We would notice that in the said decision Hon'ble Apex Court has clarified

as under:

“The main questions falling for consideration in these appeals are:

(i) Whether MACP scheme entitles. financial upgradation of pay to
the next grade pay-orto the-grade pay of the next promotional
post as envisaged under ‘the ACP scheme? Whether MACP
Scheme envisages grant of-financial upgradation in Grade Pay
Hierarchy and not in promotional hierarchy?

(i) ~As contended by the respondents, whether MACP scheme is
disadvantageous to the employees in comparison to ACP scheme
as long as the financial upgradation is granted in hierarchy of
grade-pay under MACP scheme? '

(iii) Whether respondents arezentitle to stepping up of their grade
pay to be atpar with-grade pay of their juniors who were getting
the higher grade pay on=account of implementation of MACP
Scheme?

Appeals relating to Issue No.lll were ordered to be de-tagged and listed

separately.” :
Tﬁerefore, it is evident that Issue No. lll was ordered.to.be de-tagged and to
Be listed separately and, therefore, the decision would not-apply to the case at
hand. However, since the Ld. Counsel for the:applicant insists that the authorities
be directed to examine the grievance/claim of the applicant in the light of the said
decision, we direct thé authorities, as directed in O.A. -402/2020, to prefer

comprehensive representation to respondent-authorities citing the decisions as
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would corhe to their aid within a period of four weeks from the date of receipt of
- a copy of this order to seek benéfirof_ the said decisions. in the event such
representation is preferred, the same shall be considered in the light of the
decisions cited therein as also the decision in the Civil Appeal Na. 2016/2020 in

Union of India & Ors. Vs. M.V.Mohanan Nair,:if the same applies to the fact and

situation of the present case and said comprehensive representation shall be

disposed of with a reasoned and speaking order within a period of two months.

In the event nothing stands'in the way, the applicants in-all the OAs shall be
extended the benefit of said decisions as cited by them within the-aforesaid time

frame.

9. Allthe O.As: accordingly stand-disposed of with the consent of the parties

and without any orderas to costs.

(Tarun S‘hridh‘;r) (Bigi‘.:ﬁa Banerjee)
Member (A) Member {J)
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